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                 COURT NO. 26  
                HON'BLE MS.JUSTICE NEENA BANSAL

MEETING LINK: 

 KRISHNA 
 
 
 
 
 

CLICK TO JOIN VC: 
https://delhihighcourt.webex.com/meet/dhcecourtvc1 

 

AT 2:30PM 
 

1. MAC.APP. 406/2022  
KOTAK MAHINDRA GIC LTD       .....Appellant  

Through: Mr. Sameer Nandwani, Advocate through VC. 
 Versus 
 
PARVATI BASNET & ORS.       .....Respondents 

 Through: Mr. Manish Maini, Advocate.  
 

2.  MAC.APP. 13/2024  
PARVATI BASNET AND ANR       .....Appellants 

 Through: Mr. Sameer Nandwani, Advocate.  
Versus 
 
KOTAK MAHINDRA GIC LTD AND ORS     .....Respondents  

Through: Mr. Manish Maini, Advocate. 
 
 

3. MAC.APP. 369/2022 & CM APPL. 31056/2024 
 THE ORIENTAL INSURANCE CO LTD     .....Appellant  

Through: Mr. Ravi Sabharwal, Advocate.  
versus  

 
SMT SUSHILA & ORS.        .....Respondents  

Through: Mr. Anshuman Bal, Advocate for R-1 & 2.  
 

4. MAC.APP. 282/2022  
RAKESH SHARMA & ANR.        .....Appellants  

Through: Mr. Jatinder Kamra, Advocate.  
versus  
 
ASHOK & ORS.         .....Respondents 

 Through: Ms. Suman Bagga, Advocate for R-3.  
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